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BEFORETHENATIONALG REENTRIBUNAL,PRINCIPALBENCH ,NEWDELHI

OriginalApplication 134./2022and267 /2022

IntheMatterof:

Tejasvi Chandra ---Applicant

Vs.

Mad hu Kamboj ---Respondent

SUBJECT: STATUS REPORT&REPLY ON BEHALF OF

DISTRICT MAGISTRATE, DEHRADUN WITH RESPECT TO ORDER
DATED 12.02.2024.

MOST RESPECTFULLY SHOWETH:-

That In the present case, the Hon’ble Tribunal have observed and

passed an order as follows:

19. That the District Magistrate, Dehradun had sent report dated
17.10.2022 by post.In the report the District Magistrate, Dehradun
has mentioned that outlet in question has been setup incompliance
with CPCB Guidelines. Letter for setting up the outlet was issued on
28.04.2021 and the retail outlet was started on 30.04.2021. The
process for setting up the petrol pump had commenced in the year
2018 and there commendation was made before 07.01.2020 and in
view thereof CPCB guidte\]ines dated 07.01.2020 were not applicable

to the outlet in question.

Distric Magistrate
Ne\radun
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20. Reliance was placed on letter dated 29.01.2021 issued by Mr. P.K.

21.

22.

Gupta, Additional Director and Head AQM Division mentioning
that the siting criteria for new Retail Outlets is to be complied
with in cases where construction of Retail Outlets by Oil
Marketing Companies commenced on or after 07.01.2020. In
other words, the siting criteria will not apply to those cases
where PESO prior clearance/ initial approval has been obtained
and subsequently construction has been started by the OMC

before 07.01.2020.

The questions which arise in the present case are as to when
PESO clearance/initial approval was granted and when
construction of the retail outlet commenced. In case the clearance
was granted and the construction éommenced before the
07.01.2020 then CPCB guidelines 07.01.2020 will not be
agplicable but in case such clearance was granted and the

construction commenced after 07.01.2020 the said guidelines

will be applicable.

“In the present case the District Magistrate, Dehradun
urireasonably delayed submission of his report and while
submitting his report did not look into the relevant facts and
obtain the relevant documents and did not submit properly
reasoned report with due application of mind to this Tribunal
and did not enclose the documents essentially required with his

report and thereby failed to comply the order passed by this

Dictrict Maoists@%
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{
Tribunal and show cause notice be issued to him as to why order

for taking appropriate action including direction for his
prosecution should not be passed by this Tribunal for non-

compliance with the order passed by this Tribunal”.

{

23 “The applicantis directed to file copy of PESO clearance when

24.

the PESO clearance was granted and also copies of all relevant
documents including sanction site plan, as the case may be, to
show as to when the construction of retail outlet commenced.
£
Joint Committee constituted by this Tribunal is also directed to
further verify the facts, obtain all relevantdocuments and submit
a report as to when PESO clearance was granted and when

construction of the retail outlet commenced.

)

L

25 Reply to show cause notice by the District Magistrate, Dehradun,

response by respondent no. 1 and report by the Joint Committee
be filed within one month by email atjudicial-ngt@gov.in.

preferably in the form of searchable PDF/OCR Supported PDF and

no‘% in the form of Image PDF.
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Parawise reply on behalf of undersi ed & Action taken report.

1. That reply to the order of Hon’ble Tribunal from serial no 19-
24, it is humbly submitted that no report was ever prepared by
the undersigned and the same was prepared by the then ADM
(E) and the entire proceedings in the above mentioned matter
was under the observation of the then ADM(E). It is further
submitted that the report which has been sent to the Hon’ble
Tribunal through an office letter no. 306/Prasha.Adhi.-Sthapna-
2022 dated October 17, 2022 was also sent by the then ADM(E).
The undersigned clarifies that the report was prepared by the
then ADM (E), not bythe District Magistrate, Dehradun.

. That it is imperative to highlight that the undersigned was
apprised by the above mentioned matter on 28thjanuary2023.
That Thereafter, on receiving the order of the Hon’ble Tribunal
dated12.02.2024 in the office, the undersigned directed the
presently working Additional District Magistrate(E), Dehradun to
jointly inspect the said outlet with Regional Officer, Uttarakhand
Pollution Control Board. On 11.03.2024, a joint committee of
Regional Officer, Uttarakhand Pollution Control Board, Dehradun
and Additional District Magistrate(E), Dehradun conducted site
investigation/ inspection, in which it was found that the distance
between the said retail outlet and Sierra International schools is
0.0m, that there is no distance between the two. The distance from
the dispensing unit of the retail outlet to the school wall is less

than 10 meters. Due to which at present the said petrol pump does

not meet the standards of the guidelines issued by the Central

5
MYetriet Magig@




Pollution Control Board. The Copy of said report is annexed

herewith and marked as AnnexureA.
[

It is also mentioned in the joint inspection report that PESO has
given approval for the storage of 60KL petroleum producton
on 30.04.2021 and the map of the proposed retail outlet has
been approved by Mussoorie Dehradun Development
I'Authority on 20.06.2022. The Copy of said approval is annexed

here with and marked as AnnexureB and AnnexureC.

It is further submitted that the Member Secretary,
iUttarakhand Pollution Control Board, Dehradun vide his
letter no. UKPCB/H.0/ Sa-183- 551 /2022 /164dated
18.04.2022 and letter no. UKPCB/ H.O0/Sa-183-562
/2022 /595 dated 12.07.2022, has sent information regarding
cancelling the permission issued for the establishment of the
t,said petrol pump (M/s Ravindra Fuel Outlet) as per the rules
and also directed to inform the Hon'ble National Green
Authority. The Copy of the said report of UKPCB annexed

herewith and marked as AnnexureD.

5. Jn view of the above, the undersigned in accordance with the
letters dated 18.04.2022 and 12.07.2022 of the Member
Secretary, Uttarakhand Pollution Control Board, Dehradun and
in compliance with the instructions given by the Hon'ble
National Green Tribunal in present matter, the committee

~ jointly inspected the said outlet on 11.03.2024. As per the

e e e M mietrale
District Magish wﬁ
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committee report dated 11.03.2024, the no objection
cettificate-268/Pari.-2020-21 dated March 20, 2021 issued to
petrol pump (M/s Ravindra Fuel Outlet) operated
inkhataNo0.01106, Khasra No.-1081 Ka (area 0.0710 hectares)
of village Mothronwala, Tehsil Sadar, District-Dehradun, has
been cancelled with the immediate effect on 28.03.2024 on the
ground of not fulfillihg the standards of "Siting Criteria of Retail
Outlet" prescribed under"Guidelines for Setting up of New
Petrol Pumps". The copy of said order is annexed herewith and
marked as Annexure E. Though the present order would be
subject to the final outcome in above captioned OA no
134/2022&0A no 267 /2022.

{

. Therefore, in compliance with the orders passed by the Hon’ble
GreenTribunal, the NOC-no objection number-268/Pari.-2020-
21 dated 20 March,2021, issued for the installation of the said
petrol pump(M/sRavindra Fuel Outlet) operated in village
iIMothronwala, Tehsil-Sadar, District- Dehradun, KhataNo.01106,
KhasraNo.-1081Ka (area0.0710hectare) has been cancelled with
immediate effect on 28.03.2024 on the ground of not fulfilling the
standards of "Siting Criteria of Retail Outlet" prescribed under

"Guidelines for Setting up of New Petrol Pumps”.

2

. That to the reply of serial no 25 of the order of the Hon'ble
Tribunal, it is humbly submitted that the matter came to the
knowledge of undersigned very late, but the moment

undersigned came to know about the matter, due action was
]
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faken to dispose of the matter as per rules. The 'delay in the
matter is deeply regretted and the undersigned tender her
unconditional apology to the Hon’ble Tribunal. The
undersigned will also ensure timely disposal of such matters in
future and compliance of all the orders and directions of

Hon’ble Tribunal within stipulated time.

Prayer:

8. It is therefore most humbly prayed that this Hon'ble Tribunal
may be graciously pleased to accept the apology and appreciate

the report submitted before the Hon’ble Tribunal for kind

consideration.

Dehradun
DATED: 3rd April, 2024

(Sonjka)
District|Magistrate
Dehradun

. ietyate
Dictrict Magistra==
Sahradiin
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HEAT /No. : PICC/UC/14/1185 (P498168)

Jar d
" [To,

. /Sub:

Heed

/Sir(s),

<oy <Yome%o><%o=-%>

Government of India
Tiforsy oY IwhT waTeY
Ministry of Commerce & Industry
Pot auT Renles [Ram wirew
63/4 e rftgl:fum & Explo§lves Safety Organlisation (PESO)
. U-fT, g @, Farey (0o oft. wrcte), 3org @
. IHTTIRT- 282002
63/4, A-Wing , lind floor, Kendralaya (CGO Complex), Sanjay Place,
. Agra - 282002

E-mail : Jtcceagra@exploslves.gov.ln
Phone/Fax No : 0562 - 2523244,2523266

faAi@ /Dated : 30/04/2021

M/s. Indian Oil Corporation Limit
DEHRADUN DIVISIONAL OFFICE?.d'
25, NIMBUWALA, GARHI CANTT,

Dehradun, e ces
Dehradun, P
Taluka: Dehradun, ) .
District: DEHRADUN, . Tt s S A
State: Uttarakhand : it ies

PIN: 248003 . )
Khasra No, 1081 KA MIN, RO AT B/W KEDARPUR CHOWK TO MOTHROWALA POST OFFICEON [ ..
MOTHROWALA ROAD, KHASRA NO. 1081 KA MIN, VILL- MOTHRO WALA, TEHSIL- DEHRADUN, DIST-
DEHRADUN, MOTHROWALA, Dehradun, Taluka: Dehradun, District: DEHRADUN, State: Uttarakhand,

PIN: 248001 & Ugierad a7f A,B Retail Outlet [
Petroleum Class A,B Retail Outlet at Khasra No, 1081 KA MIN, RO AT B/W KEDARPUR CHOWK TO
ROAD, KHASRA NO. 1081 KA MIN, VILL- MOTHRO

MOTHROWALA POST OFFICE
WALA, TEHSIL- DEHRADUN, DIST- DEHRADUN, MOTHROWALA, Dehradun, Taluka: Dehradun,
District: DEHRADUN, State: Uttarakhand, PIN: 248001

3(Tq% U3 HHID OIN783018 a7 22/04/2021 BT RERICECEE!
Please refer to your letter No. OIN783018 dated 22/04/2021
Wmﬁﬁyﬁr@ﬁﬁ@ﬁuﬂwﬁﬁ?aﬁamm%?%mﬁmmﬁm 2002 ¥ SfEA
=Y - xlv & Wigd aul Al 31/12/2025 de Ay ST WA PICC/UC/14/1185 (P498168) faAi®
30/04/2021 AN STET T |
m XIV under the Petroleum Rules,

Licence No. P/CC/UC/14/1185 (P498168) dated 30/04/2021 granted in For
2002 and valid till 31/12/2025 for the storage of the following kind and quantities of Petroleum at the subject

petrol pump is forwarded herewith.

a@ﬁmﬂ?ﬂmmescription of Petroleum l 5“5“3. E“.?[ (3 EI. Gl
/Quantity licenced in KL
a7 & uger Ugiferad /Petroleum Class A in bulk 20.00 KL
NIL

Petroleum Class A, otherwise than in bulk

7+ @ wgw QEiferaH /Petroleum Class B in bulk 40.00 KL
Petroleum Class B, otherwise than in bulk NIL

1/2

(11) R




s Jr 238 z

/
; petroleum Class C |n hyjk

/ N
- f Pell’O\BUIII ClBSS C 0 hel’w‘
NIL

D &I Motal Capaclty

60.00 KL

Fua YRy Ry |
AR ¥ TR TR Y Wé%ﬁe{mmmﬁm 1487 &

‘ 2 U ekl q e
as to reach his T 1 Mg oY U ATl v 9 C°“tf°||0?§1€&pm:z t?){z‘:lradun, 3:

. | P
Rulss, 2002 and submit complete d lease follow the procedure strictly as lald down In rule 148 of the Petroleum

soasto | ! ocuments fo
reach his office on or before the date or: wﬁi;e&ecggég f;:;rlécsence o Controlor of Explosives, Defradu

g IR SR I it RS
This approval/permission, howeverﬁ;ic\?gjqq? N . T mmfdﬁiﬂ dge e 8
authorities or under other statutes és appl?gabe::solve from obtaining necessary permission/clearance from other

= " YgeId [Yours faithfully,

T. o e

g get ,
Jt. Chief Controller of Explosives
ATRI/Agra

?opy forwarded to :- .
. The District Magistrate, DEHRADUN(Ut i C No 268/PARIO
20/03/2021 (Uttarakhand) with reference to his NOG No
2 The Controller of Explosives, Dehradun. A Copy of the licence along with approved plan is enclosed.
Jt. Chief Controller of Explosives'
Agra '

(R I S 3T Bl Rufy, e & v & g Zard AEIEE: hitp:/ipeso-govin @)
(For more information regarding-status,fees and other details please visit our website: http:llpeso.gov.in)
Note:-This is syste’m-‘generated document does not require physical
: signature. '

-2020-21 Dated

Disclaimer : This page gives the jatest action taken by this organization on your application. This page is
made available for the information of concerned applicant/licensee only. All efforts have been made to secure
this information. However, PESO will not be responsible for any misuse of the information by unauthorized

persons including the hackers.

(12)
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Mussoorie Dehradun Development Authority

Transport Nagar, Sahatanpur road, Phone i 401 135 6603100
Near ISBT, Dehradun-248001 Fax 7 491135660310
- (Vttarakhand) INDIA Emall ¢ Info@mddsontine.in

Websho *  vavw.mddaoniine.in

Sanctlon Letlar

Date  20/06/2022

Map No CC-0018I21-221RE1
Sector Sector3

To, . : ol ?‘:‘ ERTEnS

| ! T s R
:f“’- plERtoy £218d.2022-05-24 1174 9:38.0 regarding constiuction (with Snicjssed i P) proposed by you situated
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Bccepteg | o 0ot KA, MAUZA -~ MOTHROWALA, PARGANA- PACHHWADOON;
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L sl . 3 ) HA ‘ﬂ-«" B

oLeN. A

Digitally si‘gn‘ed;by'HARlCHAND'—SINGH"RANA ==
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Reason: Opfine Map.Approval
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~—-—-------Location:-Dehradun
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